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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

IN THE MATTER OF:
Original Application No. 145/2023/EZ
(Earlier O.A No. 567/2023/PB)

v
3 : Tribunal on its Own Motion
D B s
g § .g ..Applicant
g '-5 -Versus-
=88
S5 5 STATE OF JHARKHAND & ORS.
p |

® o
§ 25 ...Respondents
$5¢
3 i & AFFIDAVIT FILED BY CHIEF SECRETARY,GOVERNMENT OF JHARKHAND AS PER

" DIRECTION OF THE HON’BLE TRIBUNAL DATED 26.04.2024.
< [ALBIAK TLUANGA KHEANGTE
g I, , son/daughter of K:7HANZAUVA(L)  aged
g about 59 years, by Religion - cAwstian , by Occupation - Service under
;‘: the State Government of Jharkhand in the office of Chief Secretary,
o~ Government of Jharkhand, having its office at
Propecs Bidloting, D Aot Kentls jharkhandPincode -

' /

V4
Q34604 do hereby solemnly affirm and state as follows:

1. That, | am the Chief Secreatary, Government of Jharkhand, andl am

aware of the facts and records in the instant case and have gone through

the allegations and contentions of the applicant in the Original

.r'f’ il
‘Y93
Rﬂi- marmunnu

Application as such | am competentto make andaffirm the instant

Affidavit.
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2. That, | am a law-abiding Citizen of India and very much respect the

Constitution and Judicial System of India.

3. That in pursuance and in compliance to the order dated 26.04.2024 of
this Hon'ble Tribunal in the instant Original Application this Affidavit is

being filed byChief Secreatry, Government of Jharkhand.

4. That it is most humbly state and submit that the Hon'ble NGT, Eastern
Zonal Bench, Kolkata vide its order dated 26.04.2024 in O.A. No.
145/2023/EZ in the matter of Trubunal on its Own Motion -Versus- State
of Jharkhand &Ors. has been pleased to pass certain directions. The

relevant portion of the said order is as follows :-

“...13. We also direct the Chief Secretary, Government of Jharkhand,
to file his personal affidavit explaining as to how these constructions
have been permitted within the river basin of Subarnarekha river and
the what action taken has been taken with reference to the

observations and findings made in the Joint Committee Report. ...”

5. That the Hon'ble Tribunal in the said order has been please to observe as

follows :-

“...3. Along with this affidavit, a Joint Committee Report has been filed as
Annexure-C (pages 26-44), and in para 2.1.3 under the heading

AU ml‘ﬁ

‘Observations of the survey teams’ it is stated that physical verification of
the structures constructed from the confluence point of Kharkai River and
Subarnarekha River from the banks of the river till Kapali area was carried

out by Advanced Preliminary Survey Team No.1 along with Zonal Amin,

Revenue Sub-Inspector and Zonal Inspector and upon joint inspection it
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was found that there are few Pukka Houses and other structures within
revenue boundary of river in approximately six wards. It is stated that
there were 62 structures such as — Pukka Makan, Asbestos Makan, Pump
House, Public Toilet, concrete as well as tin boundary wall present upto
10 meters from the revenue boundary as well as 134 structures were
found to be present from 10-15 meters from revenue boundary as
summarized in the Table No.1 (page no.31 of the paper book). However,
there were three multi-storeyed buildings constructed beyond 15 meters
from the revenue boundary of the river only in two wards, the details of

which have been given in the Report.

4. The Report further mentions that a detailed field investigation to verify
the presence of construction activities by private individuals starting in
foothills of Dalma.Range was carried out by the Advance Preliminary
Survey Team No.2, which shows presence of kaccha and concrete
structures for three zones i.e., 300 meters radius (1453 structures), 300 —
500 meters radius (74 structures) , and 500 meters — 1 kilometer radius

(256 structures) in the Eco-Sensitive Zone of Dalma Wildlife Sanctuary.

5. The Report also mentions that there were 78 industries present in the
300 meters — 1 kilometer of the Dalma Range boundary and Asanbani
Village of the Dalma Range, found to have maximum number of
concrete/non-concrete structures followed by Saharbera and Kanderbera
Villages respectively. A table has also been given at page no.32 of the

paper book summarizing the same.
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6. The Report also mentions that there are two industrial units within the
Eco-Sensitive Zone of Dalma Wildlife Sanctuary, namely, STP Limited, Pipe
Production Products Division and SRG Iron and Steel (P) Ltd. Plant. The
Report mentions that STP Limited does not have Environmental Clearance
or Consent to Operate and pollution control devices were absent and
hazardous materials were transported in open trucks. The said project
also lacks authorization for hazardous waste and proper road
maintenance. The Jharkhand State Pollution Control Board has instructed
the Project Proponent to install air pollution control devices, obtain

hazardous waste authorization and clarify the closure timeline.

7. Question is how was this industry functioning in the absence of

Environmental Clearance or Consent to Operate?

8. So far as SRG Iron & Steel (P) Ltd. Plant is concerned, the Report
mentions that the said Plant does not have Consent to Operate, it lacked
water spraying systems and dust control equipment. The Jharkhand State
Pollution Control Board issued closure order vide letters dated 13.09.2022
and 07.11.2022 and the Project Proponenthas also confirmed the closure
vide its letter dated 14.11.2022. Thelharkhand State Pollution Control
Board further instructed forclosure, dismantling and report of the Slag

Screening Plant.

9. We also find that document at page no.34 shows that newstructures
are coming up with high rise buildings on the banks ofSubarnarekha river

basin. ...”

6. That it is humbly stated and submitted that for compliance to the said
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order dated 26.04.2024 passed by the Hon’ble Tribunal, a meeting under
the chairmanship of the Deputy Commissioner, East Singhbhum,
Jamshedpur was held on 02.07.2024 and in the Letter No. 233 (A), dated
02.07.2024, it was observed that, in the paragraph no. 3 of the said order
dated 26.04.2024the Hon’ble Tribunal has noted as follows:

“Along with this affidavit, a Joint Committee Report has been filed as
Annexure-C (pages 26-44), and in para 2.1.3 under the heading
‘Observations of the survey teams’ it is stated that physical verification of
the structures constructed from the confluence point of Kharkai River and
Subarnarekha River from the banks of the river till Kapali area was carried
out by Advanced Preliminary Survey Team No. 1 along with Zonal Amin,
Revenue Sub-Inspector and Zonal Inspector and upon joint inspection it
was found that there are few Pucca Houses and other structures within
revenue boundary of river in approximately six wards. It is stated that
there were 62 structures such as — Pucca Makan, Asbestos Makan, Pump
House, Public Toilet, concrete as well as tin boundary wall present upto
10 meters from the revenue boundary as well as 134 structures were
found to be present from 10-15 meters from revenue boundary as
summarized in the Table No.l (page no.31 of the paper book). However,
there were three multi-storeyed buildings constructed beyond 15 meters
from the revenue boundary of the river only in two wards, the details of

which have been given in the Report.”.

Therefore, for compliance of the aforesaid, the Deputy Commissioner,
East Singhbhum, Jamshedpur directed the Circle Officer, Jamshedpur,

Circle Officer, Mango, Additional Municipal Commissioner, Mango
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proceeding under the Bihar (Jharkhand) Public Land Encroachment Act,
1956 (J. P. L. E.Act) and issue notice to all the owners of the house who
have constructed the such houses over the government land, to vacate
the land,and further instructed them to provide its compliance report

within two days.

In paragraph 9 of the said order it is stated that “We also find that
document at page no.34 shows that new structures are coming up with

high rise buildings on the banks of Swaranrekha river basin”.

In compliance to the said observation as contained in paragraph 9, the
Deputy Commissioner, East Singhbhum, Jamshedpur directed the
Additional Municipal Commissioner, Mango Municipal Corporation,

Jamshedpur to take action under the Jharkhand Building Byelaws , 2016.

For compliance of observations at paragraph 4, 5 & 6 of the said order
dated 26.04.2024 the Forest Area Officer, Dalma Wildlife Western Zone,
Chandil/Eastern Zone, Jamshedpur and Regional Officer, Jharkhand
Pollution Control Board, Jamshedpur, General Manager, District
Industries Centre, Jamshedpur were directed to submit the compliance

report.

For compliance of paragraph 7, 8 & 9 of the said order dated 26.04.2024
instruction was given to General Manager, District Industries Centre,
Jamshedpur, Regional officer, Jharkhand Pollution Control Board,
Jamshedpur, District Mining Officer, East Singhbhum, Jamshedpur and
Deputy Forest Conservator, Gaj Project, Jamshedpur by the Deputy

Commissioner, for compliance of the same and to submit their report
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with respect to same within two days.

A Photocopy of the Letter No. 233 (A), dated 02.07.2024 is is annexed

herewith and marked as Annexure A.

. That it is humbly stated and submitted that the Deputy Commissioner,

East Singhbhum, Jamshedpur vide Letter No. 2095/Legal, dated
06.07.2024 informed Secretary, Water Resources Department,
Jharkhand, Ranchi, that the Circle Officer, Mango, Circle Officer,
Jamshedpur, Circle Officer, Chandil , Additional Municipal Commissioner,
Mango Municipal Corporation, Jamshedpur and Divisional Commissioner,
Singhbhum, (Kolhan), Chaibasa, to comply the said order dated
26.04.2024.

A Photocopy of the Letter No. 2095/Legal, dated 06.07.2024 of the
meeting and the report stating the action taken by the Regional Officer,
Jharkhand State Pollution Control Board is annexed herewith and marked

as Annexure B.

. That it humbly stated and submitted that statement related to the action

t_aken in compliance to the order dated 26.04.2024 , Circle Officer,
Mango, vide letter dated 13.07.2024 submitted his report, wherein it is
stated that 16 persons have been identified by concerned Revenue Sub
Inspector, Circle Aminand Circle Inspector, who have encroached upon
the government land on the bank of Swarnrekha river in Mango, Ward

No. 8 and 10. After investigation, all the 16 encroachers who have

encroached upon government land by carrying out illegal construction
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1956. Also, proceedings have been initiated by issuing notice under
section 3 to all the encroachers and they are directed to present their
case in the Tribunal of the Circle Officer, Mango by 15.07.2024.
Thenames of all the encroachers were published in local newspaper

“Danik Jagran” on 09.08.2024.

Further the Circle Officer, Mango has requested the Sub Divisional
Officer, Dhalbhum to correspond with concerned officers/ departments
for providing adequate police force and a Magistrate for removing the

illegal encroachments, after the stipulated date.

A Photocopy of the Letter dated 13.07.2024 submitted by the Circle

Officer, Mango, is annexed herewith and marked as Annexure C.

. That it humbly stated and submitted that statement related to the action

taken in compliance to the order dated 26.04.2024 , Circle Officer,
Jamshedpur, vide letter dated 13.07.2024 submitted his report, wherein
it is stated that 145 persons have been identified by concerned Revenue
Sub Inspector, Circle Amin and Incharge Circle Inspector, who have
encroached upon the government land on the bank of Swarnrekha river
in Jamshedpur. After investigation all the 145 encroachers who have
encroached upon government land by carrying out illegal construction
are booked under the Bihar (Jharkhand) Public Land Encroachment Act
1956. Also, proceedings have been initiated by issuing notice under
section 3 of the said Act, to all the encroachers are directed to present

their case in the Tribunal of the Circle Officer, Jamshedpur by 20.07.2024.

Those encroachers who do not have a valid documents with respect to




409

X

encroached land within 14 days from issue of notice under section 6 (2)

of the said Act.

Further, the Circle Officer, Mango has requested the Sub Divisional
Officer, Dhalbhum to correspond with concerned officers/ departments
for providing adequate police force and a Magistrate for removing the

illegal encroachments, after the stipulated date.

A Photocopy of the Letter dated 13.07.2024 submitted by the Circle

Officer, Jamshedpur, is annexed herewith and marked as Annexure D.

10.That it humbly stated and submitted that statement related to the action

taken in compliance to the order dated 26.04.2024 , Circle Officer,
Chandil, vide letter dated 13.07.2024 submitted his report, wherein it is
stated that 2 persons have been identified by concerned Revenue Sub
Inspector, Circle Amin and Incharge Circle Inspector, who have
encroached upon the government land on the bank of Swarnrekha river
in Jamshedpur. They have been noticed under section 3 of the said Act
and directed to present their case in the Tribunal of the Circle Officer,
Chandil by 22.07.2024. In case the encroachers do not present their case
within the stipulated date a second notice will be issued giving another
opportunity to present their case within a period of further 7 days. After
which a final order shall be passed and the encroachers who do not have
a valid documents with respect to the ownership over the government
land, they will be removed from the encroached land within 7 days, from

issue of notice under section 6 (2) of the said Act.

A Photocopy of the Letter dated 13.07.2024 submitted by the Circle
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Officer, Chandil, is annexed herewith and marked as Annexure E.

11.That it humbly stated and submitted that the Additional Municipal
Commissioner, Mango Municipal Corporation Jamshedpur, vide Letter
No. 1262, dated 05.07.2024 informed Officer-in-charge, Legal Section,
East Singhbhum, Jamshedpur that as per the instruction, the
encroachment done over the government land situated on the banks of
Swarnrekha river under Mango Municipal Corporation area was
investigated by the team constituted by the Circle Officer, Mango
wherein it was found that 16 persons have encroached upon the
government land on the banks of Swaranrekha river. As such, cases have
been filed against all of them and notice under section 3 of the said Act,
has been issued against them, and that 15.07.2024 was the date fixed for
the encroachers to file their reply. The names of all the encroachers were
published in local newspaper “Danik Jagran”, “Prabhat Khabar” and

“Hindustan” on 13.08.2024.

A Photocopy of the Letter No. 1262, dated 05.07.2024 is annexed

herewith and marked as Annexure F.

12.That it humbly stated and submitted that the Administrator, Municipal
Council, Kapali, vide Letter No. 814, dated 13.07.2024 informed Officer-
in-charge, Legal Section, East Singhbhum, Jamshedpur that 4 persons
have encroached upon the government land on the banks of
Swaranrekha river and they have been served with notice to demolish
the structure constructed over it within 15 days from the receipt of the
suchnotice .The names of all the encroachers were published in local

anik Bhaskar” and “Prabhat Khabar” on 08.08.2024.
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Further, on not complying to such first notice, a Second notice will be
issued for removal of encroachment from the government land, and on
not complying to the second notice, a third and final notice shall be
issued, and if such non compliance continued, thereafter the said

structure will be demolished according to rules.

A Photocopy of the Letter No. 814, dated 13.07.2024 is annexed

herewith and marked as Annexure G.

13.That it humbly stated and submitted that under the chairmanship of the

Chief Secretary, Jharkhand a meeting was held on 15.07.2024 with
Principal ~ Secretary, Forest,Environment and Climate Change,
Department, Ranchi, Jharkhand, Sri. Prashant Kumar, Secretary, Water
Resources Department, Jharkhand, Commissioner, Kolhan Division,
Chaibaa, Deputy Commissioner, East Singhbhum, Deputy Forest
Conservator and Area Director, Gaj Project, Jamshedpur, Additional
Municipal Commissioner, Mango Municipal Corporation, Jamshedpur,
Regional Officer, Jharkhand State Pollution Control Board, Jamshedpur,
Executive Officer, Jamshedpur Notified Area Committee, .Executive
Officer, Kapali Nagar Council and other concerned officers to discuss
about the compliance of the order dated 26.04.2024 passed in O.A No.
145/2023/EZ. |

In the said meeting the Deputy Commissioner, East Singhbhum,
Jamshedpur informed regarding the notices being issued to the

builders/owners of the buildings standing on the banks of Swarnrekha

river.
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Further, it was directed that the period of first notice given is ending on
20" July 2024 and as such theinstructions were as follows:

i). Action should be taken as per the rules against the builders /owners of
all the constructed structures.

ii). If the encroacher does not reply to the said notice within the
prescribed period then as per natural justice a second notice shall be
issued personally and through publication in newspaper by 28.07.2024.
iii). If the encroacher do not reply within the prescribed period as stated
in the said second notice then third notice shall be issued by 12.08.2024
through publication in newspaper.

iv). If no reply is received from the noticee then a Ex-parte reasoned
order is to be passed by 14.09.2024.

v). If reply is received from the Noticee then after hearing the party a
reasoned order is to be passed by 14.10.2024.

vi). In the reasoned order the party should be given a maximum 15 days’
time to remove the encroachment at their own cost.

vii). If the encroachment is not removed within the next 15 days , action

should be taken to remove encroachment as per rule.

A Photocopy of the minutes of the Meeting dated 15.07.2024 is annexed

herewith and marked as Annexure H.

14.That it humbly stated and submitted that the Deputy Commissioner, East

Singhbhum, Jamshedpur vide Letter No. 277 (A), dated 12.08.2024
informed Secretary, Water Resources Department, Ranchi, Jharkhand
(the nodal officer),about the action taken with respect to the meeting

held under the Chairmanship of the Chief Secretary, Ranchi, Jharkhand

7 5

/
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on 15.07.2024, the report is attached with the letter.

A Photocopy of the Letter 277 (A), dated 12.08.2024 is annexed herewith

and marked as Annexure |.

15. That it humbly stated and submitted that all the construction which are
standing over the banks of Swaranrekha river are illegal constructions as
no building permit or any written permission was ever issued. All the
illegal constructions which are standing on the government land of banks
of the Swaranrekha river will be removed by initiating proceeding under
the Jharkhand Public Land Encroachment Act and construction made on
the raiyati or private land within 15 meters from the river bank will be

removed by initiating proceeding under the Jharkhand Building Bylaws,

2016 and Jharkhand Municipal Act, 2011.

16.That vide order dated 26.04.2024 at paragraph 6 the Hon’ble Tribunal
observed that the Joint Committee Report mentions that there are two
industrial units falling within the Eco-Sensitive Zone of Dalma Wildlife
Sanctuary, namely M/S STP Limited, Pipe Production Products Division
and M/S SRG Iron & Steel (P) Limited wherein the STP Ltd. does not have
Environmental Clearance(EC) or Consent to Operate (CTO) and pollution
control devices were absent and hazardous materials wére being
transported in open trucks. The said project also lacks authorization for
hazardous waste and proper road maintenance. As such, JSPCB has

instructed the said Project Proponent to install air pollution control

i devices, obtain hazardous waste authorization and clarify the closure
Ca
T timeline,
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Further, at paragraph 8 of the said order dated 26.04.2024 the Hon’ble
Tribunal observed that the Joint Committee Report mentions
thatM/SSRG Iron & Steel (P) Ltd. does not have Consent to operate, it
lacked water spraying systems and dust control equipment. As such,
JSPCBissued closure Order vide letters dated 13.09.2022 and 07.11.2022
which was confirmed by the Project Proponent vide their letter dated
14.11.2022. The apart from closureJSPCB also instructed about
dismantling and report of the Slag Screening Plant. Furthermore at
paragraph no. 7 of the said order dated 26.04.2024 the Hon’ble Tribunal
raised the concern as to how the industrial Units in question were
functioning in absence of Environmental Clearance or Consent to

Operate?

17.That it is humbly stated and submitted that the factual matrix of the case
is that M/S STP Ltd., Dimna Road, Mirzadih, Jamshedpur was granted
N.O.C pertaining to pollution from Bihar State Pollution Control Board,
Patna vide Memo dated 14.11.1995 for the proposed manufacture of
plasticized Pitch, Synthetic Primer. Further, M/S STP Ltd was granted
Consent to Operate by Jharkhand State Pollution Control Board vide
Memo no. PC/JSR/Air/S/15/02- B-6344 dated 03.12.2012 for the period
01.07.2012 to 30.06.2013 on the conditions as stipulated in the CTO. The
conditions mandated at serial n0.13,16 and 19 imposes the following:-
“... 13.That he/they shall operate andmaintain Effluent Treatment Plant
regularly.
16.That he/they shall keep the waste water in close circuit and shall

ensure no discharge or seepage of any industrial effluent into the Dimna

Nalla.

Y0l ony A =
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19.That he/they shall comply the provisions of Hazardous Waste
(Management, Handling & Trans-boundary Movement) Rules,2008 ...”

18.That it is humbly stated and submitted thatvide Notification dated
March 29, 2012 of Government of India, Ministry of Environrhent &
Forest, the area up to 5 km from the boundary of the protected area of
the Dalma Wildlife Sanctuary was declared as Eco-Sensitive Zone. In
view of the activities of Industrial Unit M/S STP Ltd. categorized as
prohibited in terms of Annexure 3 of the notification. M/S STP Ltd. was
issued show cause notice vide Memo No.G-4146 dated 10.11.2014 as
to why the Application for further Consent dated 26.05.2014 should

not be rejected.

19.The Project Proponent submitted reply which was carefully analyzed
and found that it did not satisfy with authentic documents and
accordingly, the Competent Authority refused to issue CTO to the Unit
vide Memo No.PC/JSR/S-15/02G-4420 Dated 28.11.2014, under
section 25 of the Water (Prevention & Control of Pollution) Act, 1974
and under section21 of the Air (Prevention & Control of Pollution)

Act,1981.

A Photocopy of Letter no.G-4146 dated 10.11.2014 & G-4420 dated

28.11.2014 areannexed herewith and collectively marked as

ANNAXURE J.

20. That it is stated and submitted that earlier the project proponent M/S
STP Ltd. had preferred Writ Petition W.P.C No0.7340 of 2012 before
Hon’ble Jharkhand High Tribunal wherein vide Order dated 08.07.2013

2 0 AUG 74
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the Hon’ble Tribunal was pleased to direct that no coercive steps shall
be taken against the petitioner. The said matter is sub-judice and the

order passed is still in force.

A Photocopy of order dated 08.07.2013passed in W.P.C No.7340 of
2012 isannexed herewith and marked ANNAXURE-K.

That it is further stated and submitted that, M/S STP Ltd has submitted
an Affidavit dated 13.06.2024 stating therein that their factory is falling
under Eco-Sensitive Zone since 2012 and they were running the plant
with Consent to Operate till 2012, and thereafter the plant is running
till date as per Order of Hon’ble Jharkhand High Tribunal passed in WPC
No.7340 of 2012 which is still pending for adjudication. It has further
been affirmed that proposal has been made before the Management
for shifting the plant subject to allocation of suitable land by the

Government or Compensation thereof.

A Photocopy of the said Affidavit sworn by the unit M/S STP Ltd. dated
13.06.2024 is annexed herewith and marked asANNEXURE L.

That it is humbly stated and submitted thatthe other project proponent
M/S SRG Iron & Steel Pvt. Ltd. Patamda, East Singhbhum was granted
No Objection Certificate by the Bihar State Pollution Control Board vide
Memo no.T-470 dated 14.12.2000 for setting up a plant to produce
phawrah and kudali. The said Unit was later on granted Consent to
Operate (CTO) by the Jharkhand State Pollution Control Boardvide
Memo no. 2402 dated 27.08.2011 for the period 01.04.2011 to
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31.03.2012 on the terms & conditions as stipulated in the CTO. The

conditions mandated at serial no.7,8 and 9 imposes the following:-

“ ..7.That he/they shall maintain the quality of discharge and (or)
emission and (or) and (or) noise level of the environmental pollutants
in conformity with the standards as laid down under Rule 3 of the

Environment (Protection) Rules,1986.

8. That he/they shall monitor his/their effluent(s), emission(s) and the
ambient air, noise level reqularly and shall submit the Report to the

Board in compliance of the conditions laid in paragraph 7.

9. That he/they shall establish well equipped environmental laboratory
with the facilities of system(s) of continuous monitoring of
effluent(s),emission(s), ambient water quality(ies), ambient air
quality(ies) and ambient noise levels and transfer them to the e-mail
address of JSPCB, Central Pollution Control Board, Bhubaneshwar with
simultaneous displaying at prominent locations in front of his/their
premises. (Unit(s)of medium and large scale under 17 categories of
polluting industries of category A of EIA Notification, 2006the
provisions of Hazardous Waste (Management, Handling & Trans-

boundary Movement) Rules,2008)... ”

A Photocopy of letter no.T-470 dated 14.02.2000 of BSPCB, Patna&
letter no. 2402dated 27.08.2011 of JSPCB, Ranchi are annexed
herewith and collectively marked ANNEXURE M.

23.That it is humbly stated and submitted that in view of similar reasons

(as in case of M/S STP Ltd.) that the activities of Industrial Unit M/s

SRG Iron & Steels Ltd. categorized_}gg;:%ghjllﬁted in terms of Annexure 3

S _1*\'!\ felienide
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of the Dalma Eco-Sensitive Zone notification, M/S SRG Iron & Steel Ltd.
was issued notice vide Memo No.463 dated 09.06.2022 of the Regional
Officer, Jamshedpur of JSPCB to close down the operation of Plant unit
with immediate effect as the Unit in question was also operating
without obtaining CTO from the Board. In pursuance thereof the
Member Secretary, JSPCB with the approval of the competent
authority directed the Project Proponent vide Memo no.B-1886 dated
13.09.2022 to close down the operation of the plant with immediate

effect and not to operate the plant without obtaining CTO from the
Board.

Further, it is stated and submitted that M/s SRG Iron & Steels Ltd. had
submitted letter dated14.11.2022 regarding closing down the

operation of the Unit.

During the inspection by the committee constituted by Hon'ble NGT on
27.01.2024 it was found that the earlier operation of the Unit remains
closed down but the said units have further installed & operating slag
screening unit in its premises. In the light of above M/S SRG Iron &
Steel Ltd. was issued notice vide Memo No0.99 dated 30.01.2024 of the
Regional Officer, Jamshedpur of JSPCB to close down& dismantle the
operation of Slag Screening Unit with immediate effect as theSlag

Screening Unit was also operating without obtaining CTO from the

Board.

A Photocopy of Memo No.B-1886 dated 13.09.20228& Memo No. 99
dated30.01.2024areannexed herewith and collectively marked as
ANNEXURE N.
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24.That it is further stated and submitted that being aggrieved with the
said closure order of the Board, the Project Proponent M/S SRG Iron &
Steel Ltd. approached the Hon’ble Jharkhand High Court and preferred
a Writ Petition being W.P.C No0.732 of 2024 which is presently sub-
judice before the Hon’ble Court, but the petitioner unit till date has not

been granted any interim relief by the Hon’ble Court.

A Photocopy of Order dated 10.07.2024 Passed in W.P.C No.732 is
annexed herewith and marked ANNEXUREO.

25.That the following instructions/directions were given in the meeting

dated 15.07.2024 at the paragraph 5 and 6 of the proceedings of the

said meeting which are as follows:-

“.. 5. Information was given regarding the structures located in the
Eco-Sensitive Zone of Dalma Wild Life Sanctuary. It was told by the
officials of Forest Environment and Climate Change Department that
action in this regard is to be taken by the Eco-Sensitive Zone
Monitoring Committee constituted under Section 3, 4, and 5. of The
Environment (Protection), Act, 1986, whose upcoming meeting will be

held on July 19, 2024.

(i) After getting information about all the facts in this regard, the
Monitoring Committee will inform all the concerned parties

personally and through newspapers under Section 5 by 26th July
2024 through Notice. /;/#‘I;f‘:'-'-c:\
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(ii) Thereafter, keeping a gap of 15 days, as per rules, the second
and third notices are to be issued individually and through

newspapers on 10.08.2024 and 27.08.2024 respectively.

(iii) After reviewing the information received by the Eco-Sensitive
Zone Monitoring Committee from various persons in 13
references to the parties, taking action as per the rules, it should
be ensured that a case is filed in the Tribunal of the Chief Judicial
Magistrate within 90 days i.e. by 26.10.2024.

6. Other instructions:-

The action being taken by the EcoSensitive Zone Monitoring
Committee will be monitored by the Principal Secretary, Forest

Environment and Climate Change Department, Ranchi. ...”

26.That is further stated and submitted that in the light of the above
directives given by Chief Secretary, Jharkhand Government, it was
decided in the meeting of the Monitoring Committee of Dalma Eco
Sensitive Zone on 22.07.2024, under the chairmanship of Divisional
Commissioner-cum-Chairman, Monitoring Committee, Eco Sénsitive
Zone, Dalma Wildlife Sanctuary, Dalma Eco Sensitive Zone to issue
notices in the name of the occupier/landowner/guardian of the
structures located in Dalma ESZ by the Member Secretary, Monitoring
Committee, Dalma ESZ under Section 19 (B) of the Environment
(Protection) Act, 1986 and Notification No. S.0. 680(A) dated
29.03.2012 of Eco Sensitive Zone.

uBst *
oC .-.‘;__?.If)-" ~
2.0 AUG 7024 o\ ranieainsl/ &

e
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A Photo copy of meeting proceeding of Monitoring Committe dated

22.07.24 annexed herewith and marked asANNAXURE P.

27.That it is further stated and submitted that in this context, notice has
been issued to 650 structure owners/occupiers/ guardians etc.by way
of various letters and newspaperpublicatinssetting out the date of
phased hearing, and second notice has been issued to 123 owners, out
of which 114 structure owners/occupiers/ guardians have registered
their presence for the hearing on several dates which are 07.08.2024,

08.08.2024, 10.08.2024, 12.08.2024, 13.08.2024, 16.08.2024 and
17.08.2024.

A Photo copy of notices published in newspapers are annexed

herewith and collectively marked ANNAXURE Q.

28.That it is further stated that in the light of the above directive, action is
being taken to issue notices to the remaining structure owners/

occupiers/guardians.

29.That it is further stated and submitted that Deputy Conserv_ator of
Forest& Field Director, Project Elephant, Jamshedpur and XLRI,
Jamshedpur has signed an agreement to prepare the Zonal Master
plan (ZMP) of Dalma EcosensitiveZone(ESZ). Moreover, it is further
submitted that the overall objective of the project is to develop a Zonal
Master Plan(ZMP) for the ESZ of Dalma wildlife sanctuary. The ZMP will
strive to strike a balance between the ecological security of Dalma

Wild Life Santuary, the economic development and social well-being to
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fulfill the aspirations of the local stakeholders while leading to

Sustainable Development in the region.

A Photocopy of agreement for preparation of Zonal Master Plan (ZMP)

is annexed herewith and marked as ANNEXURE R.

30.Further, every possible actions is taken and monitoring done on regular
basis so as to assure that theencroachments of lands at the river banks
and construction of illegal structures and industriues within the eco

sensitive zone, do not takes place in future.

31.That, this Affidavit is madebonafide and in the interest of justice. It is
therefore prayed that Your Lordships, may kindly be pleased to accept

the instant affidavit.

32.] state that the statements contained in paragraphs Nos. 1 to 2 are true
to my knowledge, the statements contained in paragraph Nos. 3 to 29are
true to my information derived from the official records of the case,
which | verily believe to be true and the rest is/are my respectful

submissions before this Hon’ble Tribunal.
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VERIFICATION

. y (‘:
LLoJB&D—K:fiM‘-U’:’?Q K}“’?%/d_a_u_g_h_tefof K+ Thanzawva L) , aged about

59 years, by Religion - CAc/ iy , by Occupation - Service under the State

Government of Jharkhand in the office of Chief Secretary, Government of

e N " ; Y
Jharkhand, having its office at_/¢/ ¢/ Buq Iﬂfr&? . Dheerese, Ranels,

Jharkhand, Pincode - _§'3%¢C4 , and that | am dealing with the connected
records of the case in possession of the office of Deputy Commissioner, East

Singhbhum, Government of Jharkhand.

Date: & 0 AUG 2024
Place: ){anc L7

Identified by me:

Advocate

on Oi LaWYe’
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1.~ AT NGT §RT UIRG MY & BRIBI—3— “Along with this affidavit, a Joint

Committee Report has been filed as Annexure-C (pages 26-44), and in para 2.1.3 undert
the heading ‘Observations of the surey teams’ it is stated that physical verification of the
structures constructed from the confluence point of Kharkai River and Subarnrekha River
from the banks of the river till Kapali area was carried out by Advanced Preliminary
Survey Team No.1 along with Zonal Amin, Revenue Sub-Inspector and Zonal Inspector
and upon joint inspection it was found that there are few Pukka Houses and other
structures within revenue boundary of river in approximately six wards. It js stated that
there were 62 structures such as — Pukka Makan, Asbestos Makan, Pump House, Public
Toilet, concrete as well as tin boundary wall present upto 10 meters from the revenue
boundary as well as 134 structures were found to be present from 10-15 meters from
revenue boundary as summarized in the Table No.1 (page no.31 of the paper book).
However, there were three multi-storeyed buildings constructed beyo

| : ud 15 meter from the
revenue boundary of the river only in two wards, the details of which have been given in
the Report, »
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feTid—26.04.2024 &1 WIRa amew & Ffew—3 § SooRad & f “Along

with this affidavit, a Joint Committee Report has been filed as Annexure-C
(pages 26-44), and in para 2.1.3 under the heading ‘Observations of the surey
teams’ it is stated that physical verification of the structures constructed from
the confluence point of Kharkai River and Subarnrekha River from the banks of
the river till Kapali area was carried out by Advanced Preliminary Survey Team
No.I along with Zonal Amin, Revenue Sub-Inspector and Zonal Inspector and
upon joint inspection it was found that there are few Pukka Houses and other
structures within revenue boundary of river in approximately six wards. It is
stated that there were 62 structures such as — Pukka Makan, Asbestos Makan.
Pump House, Public Toilet, concrete as well as tin boundary wall present upto
10 meters from the revenue boundary as well as 134 structures were found to
be present from 10-15 meters from revenue boundary as summarized in the
Table No.l (page no.31 of the paper book). However, there were three multi-
storeyed buildings constructed beyond 15 meter from the revenue boundary of
the river only in two wards, the details of which have been given in the Report.
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< s SREYS Y GguvT =T uug
~ "@@¥ JHARKHAND STATE POLLUTION CONTROL BOARD
NSECE]

T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCHI -834004
Phone.: 0651-2400852/2400851/2400850(Fax), Web site : www.jspcb.org

Ref. No. PC/ISR/S-15/02/........ Ranchi, dated ...........

From,

Dr. Mahendra Mahto,
Member Secretary.

Head (Works)

M/s. STP Ltd.,

At-Mirzadih, Dimna Road,

P.O. — MGM Medical College,
Jamshedpur, Dist. — East Singhbhum

Sub: Regarding refusal of Consent to Operate (CTO) u/s 25 of the Water (Prevention & Control of
Pollution) Act, 1974 and u/s 21 of the Air (Prevention & Control of Pollution) Act, 1981.

Whereas, you have, vide your Application Dated 26.05.2014 sought CTO u/s 25 of the Water (Prevention
& Control of Pollution) Act, 1974 and w/s 21 of the Air (Prevention & Control of Pollution) Act, 1981.

Whereas, inspection report, Ref. No. 2563 dated 09.10.2014 of Regional Office, Jamshedpur of office
reveal (s) that you did not comply the following:

(i) The unit falls under Dalma Wild Life sanctuary Eco sensitive zone as per MoEF, Govt. of India
notification no. 5.0. 680 (E) dated 29.03.2012

(ii) The unit does not meet the distance criteria according to nature & category of industry as per
above notification.
Whereas, you were, granted opportunity to show cause on 21.11.2014 vide letter No. G-4146 dated
10.11.2014. Your representative appeared in show cause and submitted the reply which did not satisfy with

authentic documents.

The competent authority has, therefore, been pleased to refuse CTO w/s 25 of the Water (Prevention &
Control of Pollution) Act, 1974 and w's 21 of the Air (Prevention & Control of Pollution) Act, 1981.
Yours faithfully,

Sd/-
(Dr. Mahendra Mahto)

Member Secretary
Memo No. : PC/JSR/S-15/02/.... G (1L] )2{ Ranchi, dated : ................24"% ) ) J%

, Govt. of Jharkhand, Ranchi/ Chief Inspector of
Factories, Ranchi/Regional Officer, Regional Office, Jamshedpur for information & necessary a@

C%’/Qé

f) (Dr. Mahendra Mahto)

7 Recewed 0“ oy J SR, % M Member Secretary

Chandan/CTO Rejection-JSR/P-21

Copy to Dy Commissioner, East Singhbhum/ Director of Indus

UaS
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, PR JHARKHAND STATE POLLUTION CONTROL BOARD '

%ﬁ T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCH! -834004
«r‘?r;é.s’ Phone.;2403852, 2403851, Fax:0651- 2403850,

RefNo. PC/JSR/S-15/02/........ Ranchi,‘dated:
From,

R. N. Kashyap,
Board Analyst.

To,

Head (Works)

M/s. STP Litd.,

At -Mirzadih, Dimna Road,

P.O. — MGM Medical College,
Jamshedpur, Dist. — East Singhbhum

Sub:- Show cause notice in pursuance of section 21 of the Air (Prevention & Control of
Pollution) Act, 1981.

Sir,

In compliance of the provisions provided under section 21 of the Air (Prevention & Control of
Pollution) Act, 1981, this Board grants you an opportunity to show cause on 21.11.2014 at 11.00 A.M.
in the Office Chamber of the Member Secretary as to why your consent application dated 26.05.2014
should not be rejected on the following grounds:

(i)  That, your unit falls under Dalma Wild Life sanctuary Eco sensitive zone as per MoEF,
Govt. of India notification no. S.0. 680 (E) dated 29.03.2012

In case of failure to represent your part on date as mentioned above, your application for
consent to operate shall be rejected and complaint under the aforesaid Acts shall be filed in the strict
compliance of the law.

This is issued by the order of competent authority.
Yours faithfully,

Sd/-
(R.N. Kashyap)
Board Analyst

Mermo No. PC/ISR/AI/L-05/141.... (x| 46 Ranchi, dated- ...1%./11:)4.
Copy forwarded to Regional Officer, Regional Office, JSPCB, Jamshedpur for information and

necessary action.
O»wll.mlqa'*d-

. [1 Ol
G ,‘7/\7 1 (R.N. Kasﬁ;a;::i'
\}“ ¢ N) Board Analyst
w1

Chandan/Show e-JSR/143

11!



455

IN THE HIGH COURT OF JHARKHAND AT RANCHI
W.B(C) No. 2442 of 2014
S T P Limited, a registered company under
the Indian Companies Act, 1956, Jamshedpur,
East Singhbhum ... Petitioner
Versus
The State of Jharkhand & Others ... Respondents

For the Petitioner : M/s. Rajiv Ranjan & H. K. Shikarwar,

Advocates
: Mrs. Priya Shreshtha, J.C. to Sr. S.C. I

The learned counsel appearing for the petitioner submits

For the State

05/20.09.2014

that the petitioner-company was established way back in the
year, 1986 and it is in operation for more than last 26 years. It
was granted valid license by the Government of Bihar and it has

been granted emission consent orders since the year, 1989,

Lastly, the petitioner-company submitted its request by

depositing requisite fee on 24.05.2013 for grant of discharge

consent certificate, for renewal of authorization for handling

hazardous waste and emission consent orders. However, those
orders have not been issued by the respondent-Jharkhand State

Pollution Control Board nor any deficiency has been notified to

the petitioner-company. It is therefore prayed that this writ

petition may be disposed of directing the respondent no. 2 to
take a decision on the applications/representations of the

petitioner-company so that the petitioner-company starts its

operation forthwith.
Mrs. Priya Shrestha, J.C. to Sr. 5.C. 1l appearing for the
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respondent-State of Jharkhand submits that the application of
the petitioner would be dealt with in accordance with law.

In view of the submission made by the counsel for the
petitioner this writ petition is disposed of directing the
respondent no.2 to take a decision on the
application/representation of the petitioner-company within a

period of two weeks.

gaflf—(Shree Chandrashekhar, J.)
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Bihar State Pollutiorn Control Board®

- 3 - :
The unit shall submit smblenk sir goality of Ipointas

bafore expansion & after mmpm sxpansion withim & month.

(@)

izt and quality of chemicals used every mokkh shall

be submitted within a month.

(£)

The unit shall submit waste disposal scheas within a mo

1f the conditioas are not complied within stipulated tine, the
¥.0.C shall be demmed to have been revoked.

sd/ -

(T+3.81ngh)

Zonal Officarsl

Memo.no«~ T -\19 7_-} i*-’f:ztm:»‘,v Dated- {“: U

Copy forwarded to M/s S.T.P Ltd Dimna Road, Mirzadin

Jamshedpur, EBast Singhbhum/Addl .Secretary Dept. cof Envircnment
Forest Bihar/ Dy.Chief Inspector of Factories ,Patns, Binar/Sirec
of Industry Bihar/Regional Officer, Jamshedpur for information &

DEecessary sction. - -~
" - i S
: : 4 .Sinqﬁgdfg (: Chi L
Zonal Offica {5 A

81

e Nl

n/=13.11.95

ffice  Beitron Bhawan, 2nd Fioor, Lal Banhadur Shastr Nagear Paina-800 02

1 Bettron Bhowan

t rontoo
Roncni

Phone Chmrm.r}: 281776 Membar-Secretary 281250 FAX 0812-281080

JrdFlgor, L B 5. Nogor, Paing-2). Bagusoral I ingustdol Ateo. Bodaunl, Baguiaroh88
Prn 787265 ' : Pr 08342.21297

HIG-1 Sovoor Polal Nagol. Huapul, e s B ; ; £
DRONDOC-826001. Ph.0326-204933/200207 1090 © PO Borai. Bhogaipur-812003. Pn 06414057
InQusinial Area. lupudana. Ronchi 834001 Muzafioipur 1 Soi Syed Al Roag lechniont Crows SAuis
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= JHARKHAND STATE POLLUTION CONTROL BOARD

o | CONSTITUTED UNDER SECTIC Y1 OF THE WATER (PREVENTION & CONTROL OF POLLUTION ACT, 1974

4 R WISION BUILDING (GROUND FLOOR)HEC COMPEX, DHURWA, Rmcm-ssd .
Rords Phone No:-0651- 2400852, 2400851, Fax No:- 2400850. i

!
’;. — (§ )k L
et e POHSRIANS. 18215 =0 o U

Date.,‘."..f-'.',.( / 7-*/:(.{ .

CONSENT TO OPERATE

\With reference to the application dated 21. 0*.2'&]]2‘87\MIS- STP Limited, Mirzadih, Dimna Road, Mango.
Jamshedpur for consent under section 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 and that
inder ~ection 21 of the Air (Prevention & Control of Pollution) Act,1981. he (they) is (are) granted consent to bring
inta use hisitheir) new/altercd/existing outlet(s) for discharge of trade effluent and {or) domestic sewage and to

neraic his (their) industrial plant having insalled production capacity to produce Plasticised Pitch-40.000 MTPA.
Hard Pitch-18000 MTPA At- Mirzadih, Dimna Road, Mango, Jamshedpur for the period from 01.07.2012 to

20.006.2013 with the following conditions :

'hat. hetthey) shall not make any alteration, addition. deletion or modification in the plant without the prior
-learance from the Board.

That. he(they) shall abide by the obligations provided under scction 24, 31 and 33A of the Water (Prevention
& Control of Pollution) Act. 1974 and shall extend co-operation to the Board in performing its functions
entrusted under section 20. 21. 23. 30 and 32 ot the Act,

That. he(they) shall comply with the requirements ot the Water (Prevention & Control of Pollution) Cess Act.
1977 read with the Water (Prevention & Control of Pollution) Cess Rules, 1978.

That. he(they) shall abide by the obligations provided under section 22. 23 and 31A of the Air (Prevention &
a"onlml of Pollution) Act. 1981 and shall extend co-operation to the Board in performing its functions
entrusted under sections 24, 23 and 26 of the Act.

That. he(they) shail abide by the obligations provided under sections 3. 7. 8 and 9 of the Environment
(Protection) Act. 1986 and shall extend co-operation in performing the functions entrusted under section 3. 10
and 1 of the Act,

I'hat. . he(they) shali abide by the applicable provisions of the Environment (Protection) Rules. 1986, the
HMazardous Wastes (Management, Handling & Transboundry Movement) Rules. 2008: the Manutacture.
Storage and lmpon of Hazardous Chemicals Rules, 1989 the Rio-medical Waste (Management & Handling)
Rules. 1998: the Municipal Solid Wastes (Management & Handling) Rules. 2000 and the Ratteries
Management & Handling) Rules, 2001,

hat. hetthey) shall maintain the quality of discharge and (or) ambient air and (or) emission and (or) noise
fevel of environmental pollutants in confarmity with the standards as {aid under Rule 3 of the Environment
(Protection) Rules, 1986.

b I'hat. hetthey) shall monitor his(their) effluent(s), emission(s) and the ambient air. noise level regularly and

shall submit the report to the Board in compliance of the condition laid in paragraph 7.
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Chat. hetthey) shall establish wel) e

ontinuogs monitoring of efMlueni(s), ¢

mission(s) ambient water quality(ies), ambient air quality(ies) and
imbient noige

level(s) and transferving them (monitoring results) to his(their) website(s) and to the e-mail

dresstes) of the key persons of Jharkhand State Pollution Control Board. Zonal Office.

Viinistry & Forests

Kolkata and
Regional Office. Bhubneshwar with simultaneous displaying at
of his(theiripremises. U
wiuting indusiries of categens A ef E1A Na
HO Than,

of Environment

rominent locations in frony nit(s) of medium and large scale under 17 categories of

fication, 2006.]
hetthey) shall submit the eny ironmental Stalement every year by 30" September and shall harvest all
g in the premises and do three

At he(they) shall submit

3 water precipit

tier tree plantation in the premises as air barrier.
I Ih

application for consent under section 25/26 of the Water (Prevention & Control of

“oltution) Act, 1974 and that under section 21 of the Air (Prevention & Control of Pollution) Act, 1981 again
20 days be

fore the expiration of the consent order 30.06.

2013 or within 30 days from the date of receipt of
he order. whichever is earlier
That, hetr hey) shail submis ambient air quality report, stack emission, noise level and effluent analysis

eport 1o the Board within consem period.

i3 Thar, hetthey) shall operate and maintain Effluent Treatment Plant regularly.
4. Thar, lie

(they) shall implement the rain water harvesting in ithe unit as per design submitted to the Boari.
That, he(they) shall ensure the cleaning and wetting of ground regularly to improve house keeping.

16. That, he (they) shall keep the waste water in close circuit and shall ensure no disch arge or seepage of any
dustrial effluent into the Dimie Nalta.

That, he (they) shall Pay water cess under Water (Prevention & Control of Pollution) Cess Act, 1977 to the

Board based upon the water meter reading scaled in presence of Regional Officer. Jamshedpur.
18 That, he(they) shall de velop plantation within and around the plant premises.

19.  That, he(they) shall comply the provisions of Hazardous Waste (Management, Handling & Transboundary
VMlovement) Rules, 2008,

Sd/-
Member Secretary
z

Memo no. PC/SR/AIS-15/02- 1/

.

/I » . ]
Copy torwarded % M/, STP Limited, Mirzadih, Dimna Road, Mango, Jamshed

pur /Regional Officer.
Regional Office-Cum-Laboratory, Jamshedpur for information & necessary actio .

n,
5

%S/ =~
&-len%‘sm"\

~

qQuipped cnvironmental laboratory with the facilities of system(s) of

TE ?t.;&] Ranchi, Dated &> /1!/
Rl

{
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ANNEX LRE — K ./
A exing HK 4 .
IN THE HIGH COURT OF JHARKHAND AT RANCHI

W, P (C) No, 7340 of 2012
S$ T P Limited, a registered Company

under the Indian Companics Act, 1956,...,. ... Petitioner
Versus
The Union of India & others Respondents,

CORAM: HON'BLE MR, JUSTICE APARESH KUMAR SINGH

For the Petitioner : Mr, H. K. Shikarwar, Adv.
For the Respondents L CwAG.
| 5/8.7.2013 Twa weeks' time by way of last indulgence is granted to the leamed

counsel for the Stale 1o seck instruction and file counter affidavil in the

matter, for which earlier time has alse been granted.

List this case under the heading for admission as has been ordered

by order dated 24th January, 2013 itself.

Till then, no coercive steps shall be 1aken against the petitioner.

{Aparesh Kumar Singh,J)
1
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TP Limited
Dimas posd, FO

:::::im' papur = 831 18 harshand, india

el #9190

{rad npjnm\lpnd tom

Wabine: W:lnﬂd coom

CiM: ummmmmcawn

pate 1007 2024

To
The Regional Cfficer
Jnanaht;gmi State Poliution Conlrol Board,

Jamshedput

S

Syb NGT Visit Report

This refers 1o your visi dated 11 05 2024 atour factory 1o
required ponis a'e given as foliows

Name of the Company STP Limited

vear of estabhshment 1986
Electic Load (Conlract Demand) : 210 KVA
potiution Contro! Device Instalied:

he vapour into iquid phase,

\Water cooled Condenser installed to cendensate 1

{rereby reduces Ihe aif poilution

ETP installed @ S Kl/day to reduce waler pallution with Zero discharge facility.

The vealed water is used fof cooling tower and hea! exchanger.

Nine Chimneys inslalled fo reduce air pollution

Three DG sels are instafled with acouslic enclosurg system 0 reduce sound
crease power factor {0.98) for energy

poliution,
power Faclor meler 15 instatied to In

caled at Dimna. Jamshedpur The

e .

2

b

¢j
d)

€)
canservation.
\nstalied to make up ground waler level.
grrosive Products and Binder

Ranwaler Harvesting Plant
Coal Tar Based Anti-C

f
5 Producl Manulaciured Coal Tar {
Fitch)
§ Preduchon Capacity: 500 MT per Month
7 Plan fo Shitt Factory 10 Indusirial area We are searching for suitable land to shift the
faclory
8 AMidavit Lelter siating the pian for shifling the factory (attached)
9 Number of Employee, Local and oulside. 80 %
10 st of Clienl NTPC!!OCLMINDALCOILaTEBHEUJSW!EIHLA CARBON/SHINE <
CARBONVESUVIUS INDIA LTD/MES
11 Certificates: 1SO 9001, (SO 14001, 150 45001, EIL {Enclosed) yos ¥ P
I S L he 12652076000 T
. A L4
2, §ot o
o ¥ 1 et Y
e _('.S?Cﬂ. -*«E”'"t..a
gfgﬁﬁw

Enet ISO Centificates, EIL Certificate, High Court Stay order, Affidavil letter
1

ﬁl Y
\\ 1oVl {
8 o A
< \ 5 \
Corpocats Office: 267, Chuanpv Tower, 43, Nehtu Place

New Deltu = 110019 India

@ Tel: +91 11 6561359, Customed Care: +91 130281114
Registered Office; Beeger HOUIE, 179, Park Siveer, Kolata - 700 017 lndiz

(& scanned with OKEN Scanner
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i

S2eiNec Dy = sud Sigeell

P 357

VIN_ 7 RY overnment of Jharkhand
P L )

'~i.00 S-Receipt of Online Payment of Stamp Duty

5 f"ﬂ{b{ﬂ NON JUDICIAL

Recelpt Number : ¢{9cbabic2b8Bbal{fY
Rocelpt Date : 13-Jun-2024 09:53:42 am
Recalpt Amount : 100/

Amouni In Words : Ope Hundred Rupees Only
Document Type : Affidavit
District Name : EastSinghbbum
Stamp Duty Pald By : $ T P LTD JAMSHEDPUR
Purpose of stamp duly paid : AFFIDAVIT
First Party Name : ST P LTD JAMSHEDPUR
Second Party Name : NA
GRN Number : 2402526794

- This stamp paper can be verified in the jharnibandban site through receipt oumber

Thus Receipt is Lo be used as proof of payment of stamp duty only for one document.The use of the
sare receipl as proof of payment of stamp duty in another document through reprint.photo cops ¢
' other means (s penal offence under sacton-62 of Indian Stamp Act, 1899

mmwmmwﬁmvmmww%mhﬁmwmhﬁ tr
A ST TIZT FIT St G VST T AT A CATTR § ST Y T AT TR R I A
vy sfufaam. 1oy Fr umy 62 T T T R |

G Scanned with OKEN Scanner
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Annexore - ™

lﬁﬂﬁﬁﬁfkw&j AAIE FULLV WY Ansie e s AN
W“""l 4 of e Watey {Prevention & Control of Polluthor) Act, 1974)
Division Buildin HEC Complex, Dhurwa, Ranchi-834 004

TA g ?’JMUNWK‘J_ Fax (%5) 2400850, Webe wwrw fipehorg

J

DI e om0

" e e
CONSENT TO OPERATE E

P e

With reference to the applications dated 11-66-2011 of B/ SRG [rva

Prtamds for consent unda soction 25726 of the Water (Provestion &
that under section 21 of the Air (Preveution & Contro! of Pollutica) Act, 1981, he(they) is (are) granted

consent to bring into use his(their) new [ altered / existing outlet(s) for discharge of trade ¢ffluent and (or)
mwmwwm(ﬂﬂjwmmmgimwmmmnymm
Pewrsh & Kodali — 1200 MT/Y , AbVﬂ-G«mMthpﬂhﬁmmmﬂll 1o

31832012 with the following conditions:

H thm,qmmmmwmmmm deletion or modification
priorclmmmzfmmﬁcswd.

& mwmw Gernn, FO-
Control of Polhation) Adt, 1974 emd

in the plant without te

That, be (they) shall abide by the obligations p;nvidedwuit:rsa;tiomz4.31 and 33A of the Wates
(Preveation & Cootrol of Pollution) Act, 1974 and shall extend co-operation 10 the Board in performtng
mmmmmzo,ztzmamszof:ﬁmu

3. Tha, he (they) shall comply with the requirements of the Water (Prevention & Control of Pollution)
1 of Pollution) Cess Rules, 1978

" Cess Act, 1977 read with the Water (Prevention & Contro

4. Thet, be (they) shall ebide by the obligations provided under sections 22, 23 md 31A of the Air
(Preveation & Control of Pollution) Act, 1081 and shall extend co-operation 1o the Board in performing
inﬁmdimsmm:stadmdwwcﬁonsu.ﬁmdlﬁnﬁiwhn

obligations provided under sections 5, 7,

extend co-operation in performing the functions en

5. That, he (they) shall abide by the 8 and 9 of the Environment
ion) Act, 1986 and shall trusted under
sactions 3, 10 end 11 of the Act.
6. That, he (they) shall abide by the applicable provisions of the Environmeat (Protection) Rules, 1986; tix
Hazrdous Wastes (Management, Handling & Transboundry Movement) Rules 2008; the Manufscture,
Storsge and Lmport of Hazardous Chemicals Rules, 1989; the Bio-Medical Waste (Mansgement and
Handling) Rules, 1998; the Municipal Solid Westes (Management and Handling) Rules, 2000 and the

iatterics (Management and Handling) Rules, 2001,
7. That, he (they) shall maintain the quality of discharge and (or) emission and (or) noise level of
i poumminconformﬁywiﬂl,mcsmdudsuwdmdandcaofybcﬂnvmm
(Protection) Rules, 1986.
8. That be (they) shall monitor his (thelr) efflucat (s), emission (s) and the ambicnt air, noise level
regularly and shall submit the report to the Board in compliance of the condition faid in paragraph 7.
the facilities of system (s) of

9, That, *he {they) shall eswblish well equipped environmental laboratory with
continuous monitoring of effluent (s), emission (s), ambient wter quality (ies), ambicnt air quality (ies)
and ambicnt noise level (s) and transferring them (monitoring results) fo his (their) website (s) and 10
{ Board; Cenmral Pollution

the o-mail address (es) of the key persons of Jhuskhand State Pollution Contro

- Y
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"‘;h;:sm-wm’v;'ﬂh muiwwom displaying &t procmient lacations in front of the his (their) premises. (*
il (s) of medium &nd large scale under |7 categories of polluting industries of category Aol E 1 A

Motification, 2006.]
10, That, ho (they) shall afbm‘it
all rainwater proclpitatmg in
shall submit epplications foo consent under soction 25726 of the Water (Prevention &

74 and that under section 21 of the Air (Prevention & Control of Pallution)
32012 or within 120 days from

the environmental statement by 30° September every year and shall harvest
u)epmnisuauddcmﬁulmcphntaﬁmasair barrier.

11 Tha, he (ghey)
Coatral of Pollution) Act, 19 ¢ ;
Act, 1981 2gsin 120 days before the expintion of the coasent i.e. 31

the duse of receipt of this ooder, whichever Is earlier.
12. Thaa, he (they) shall Submit stack(s) monitoring report within consenl period;
13, Thax, he (they) shall submit Ansbierst air quality monitoring report within consent period;
14, Thas, he {they) shall continue tree plamtation and shell maintain;
o s

Memo. Nor}'fﬂ}% Ranchi, Dated _.;2..'3:...%:!’_.!

CowfomardedtaSriPDPnndty,WxSRG m:&swmmvm—mm-hundn,
Jamshedpar / Regional Officer, R O-Cum-Laboratory, Jamshedpit for information and necessary action.

(-)"&&m}i
ard saipr 11
e
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= _ JHARKHAND STATE POLLUTION CONTROLBOARD

@‘aﬁ T.A. Division Building (Ground Fooor) HEC Campus, Dhurwi, Ranchi- 834004
P Phone No:-2400852, 2400851, Fax No:- 2400850
o 1 (1, —

Ref. NoJSPCB/C-26/10/ , _
From- Q:-})—ﬁ-yj'ﬁ?vn’ = (;ciﬂ')-
Y, K. Das
Member Scerelary

To,
Sri Santosh Pandey

M/s SRG Iron and Steel Pyt Ltd,,
At- Gerua, PO- Patamda, Dist- East Singhbhum

tion & Control of Pollution) Act,

Direction under section 33A of the Water (Preven
on)Act, 1981-

Sub.:
1974 and under section 31A of the Air (Prevention & Control of Polluti
regarding.
Sir,
Whereas, Regional officer, Jamshedpur has informed that your unit falls under the DalmaEco

Sensistive Zone and falls under the prohibited catetgory of! industries.

has written a letter to you vide memo no. 463 dated

Whercas, Regional officer, Jamshedpur
down the operation of the plant with immediate

09.06,2022 in this regard and has directed to close
effect.

Whereas, you are operating your unit without valid Consent to operate (CTO) from the Board.

Wws 33A of the Water (Prevention & Contro! of Pollution) Act,

(Prevention & Control of Pollution) Act, 1981, the undersigned
diate effect and not to operate the plant

; Using the power conferred in
1974 and under scction 31A of the Air
directs you to close down the operation of the plant with imme
without obtaining CTO from the Board.

This issues with the approval of competent authority.
Yours faithfully,

S\~
(Y. K. Das)
Member Secretary
MemoNO. fvveveeiiinrivanins Ranchi, dated : .ovvivirorrannnens
Copy to: Chief Inspector of Factories, Ranchi/ Deputy Commissioner, East Singhbhun / DFO, East
i Singhbhum/ GM, DIC, East Singhbhum / Secretary, Tharkhand State Electricity Board, Ranchi /Regional
{ Officer, Regional Office, Jamshedpur for information & necessary aclion.
3220
b (Y. K. Das)
Member Sceretary
Memo No. [f).- [‘3? b Ranchi, dated : '3 f.f?.ﬂ.].‘.’ be. 8
tion & he is requested to serve

r, Regional Office, Jamshedpur for informa
1 also and submit the receipt copy of intimation.

Copy to: Regional Office

this notice from his leve

(Y. s)
Mem cretary

RN I
Rizvi -New Closure/202 &: 1;:/

(3 Scanned with OKEN Scanner
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,QOH 4 TEEL () D

Date. 14,11.2022

Sub - Reply regargng tetter Ref No.- 975, dated: 07.11.2022

Ref:~ 1.5.P.C Board Letter No- 1886 dt. 13.09.2022

Rospected Sie,

With reference to above subject we weuld like to inform you that we have fulfill all the
formzlities to take CTO from JSPCB but as per department our unit falls under Dalma Eco
Sensitive Zone vide letter No-B 1886 dt 13.09.22 & my application far CTO Clearance has
Leen rejected, ve have taken CTO clearance in the Year 1999 & Dalma Eco Sensitive Zone is
detlared in the vear 2012 from the goveriment. We have already close down our operation
of Plant but ow nemghbor STP Limited 1 runming his plant in Eco Sensitive Zone [i.e. 5TP
Limited;, we are also moving to the cowt 3¢ our neighbor did (STP Limited) to operate his
plant, because ¥ we wili not get the clearance we will be defaulter from the Bank our
sccaunt will get NPA and to get Justice we have also proceed to the court according ta the
courtinstruction we will inform to the JSPCB, This is for your kind information.

riope department will also agree & do the needful
With warm Repards

FOrSRG IRON & STFEL IPYITE

Drrecrar

Office : 36, Humepipe Basti, Sakchi, Jamshedpur
Works : Vill. Gerua, Patamda, Jamshedpur
Phane : 0657-6553555, 6558555 Email : STg_kp@rediffmall.com Website : www.srgindiaagrica.com
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RS Y Ugul [F=vr que
o wrateu-m-yanree, wiodo /15, 7, #raRir el
_ ey, SRy |
Web Site- jspeb.nic.in/ Phone- 0657-2383241/ Fax- 0657-2383905
fesiid ¢ .

Y
gy
RS, TS

LEIEE
W,

Jar &,

M/s S.R.G. lron & Steel Lid,

MW, I,

Rrer-gdl Riwp |
Ryg - o A &7 wHF @ Hurew & gay ¥ |
HETT4g,

SR Rvg & ey A yfim ov 2 f5 AR NGT H SRR dIC 0A.
No. 567/2023 W Wi MW B aeiis # fip-27.01.2004 B BRI €M @ AASH
R Advance Preliminary Survey Team 1 U9 2 & i wewl o SuRafy # e W
1| R @ 3 W 9D $HTE W Slag Screening T B B Y WA WAL, WHIAT B
A AR T SR IR B R o1 | Wy )y frmer 8 WA Sewa da
g W ot g &) aaxer 78 ot |

_ T B 6 qd A s gor A wew @ S| avdl o @ e

e & SR 9 o T RfeT & 5 wde vmis-188s Reid—13.00.2022, T
WHe-975 fGTiH-07.112022 BRI FBIE SO Eco Sensetive zone ¥ U8 @ TR T
ey Pt e on, W A e gw RAle-14.112022 T TR TR a9 B
4 qig ﬁmﬁﬁﬁmmmﬁﬂmzﬁ?ﬂmwwm%mmﬁﬁ
9 B WA D1 qee DY R WA A urar an) 39 oRadw @ R sl ot
4 dfta wenfa f o wE @) 2

3 sl Frew Rar war 2 6 sifiea Slag Screening Plant ! T% T
dismenal @ V4 fEded ave 6 g o @1 afvie waifa @)

9 warw wmefiear &
fvargaos
¥/~
ﬁmfm WY HAR)
A RIER), wHe
BT .. 38 S — 3ﬂﬁ?"15’i’ frim ;w.r_za_a_fiﬂcé%ﬁm_.j m_fi_* .
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IN THE HIGH COURT OF JHARKHAND AT RANCHI
W.P.(C) No, 732 of 2024

1. SRG Iron & Steel Limited represented by ane of Its Director namely, Shyamdhar
Pandey

2. Sri Shyamdhar Pandey

) wan Pelitioners
Versus
The State of Jharkhand & Others ... Respondents

.........

CORAM: HON'BLE MR. JUSTICE SANJAY KUMAR DWIVEDI

-

For the Petitioners: Mr. Mahesh Tewarl, Advocate
For the State ! Mr. Rahul Saboo, G.P.-11

Forthe JSPCB  : Mrs. Pinky Shaw, A.C. to Mrs, Richa Sanchita

05/Dated: 10/07/ 2024
Mr. Rahul Saboo, leamed counsel for the State. on instruction

submits that he has been informed that process -of appointment of the
Member Secretary, Jharkhand State Pollution Control Board has already started
and advertisement and other formalities is already being made and he has
been further instructed that in completing the process two months time will be
consumed. He further submits that he has been Instructed that Chairman of

Jharkhand State Pollution Control Board 1Is taking a decision with regard to
pending matters.

2. In view of above submissions, learned counsel for the Jharkhand

State Pollution Control Board shall take instruction and file counter affidavit
with regard to the grievance of the petitioners within four weeks.

3. The pendency of this writ petition will not be an impediment to the
Jharkhand State Pollution Control Board to take decision on the pending
application dated 30.06.2022 filed by the petitioners,

4. Let it appear after four weeks under the appropriate heading.

( Sanjay Kumar Dwivedi, 3.)

Satyarthi/
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1| GISE 68 189 | = WwHI HEE aror Rig 23.08.2024 |
2 | R 68 193 et e | TR Rig, 9w Rig | 23.08.2024
[3 | om 68 200 qqHT HEH v Rie 23.08.2024
[a] weE | | 205 T AET Siforet Ris 23.08.2024
[5s ] o 16 211 qahl HaBTT g Riw 23.08.2024
[6 | s 5 214 YT HBHA e Rig 23.08.2024
[7] srw 61 219 BT T X HEd 23.08.2024
[ 8 | wméE 222 YgHT AHT STl 23.08.2024
’ 9 / SUE 28 233 qehT HBT - IHF“ .'?E”' “GF”I 23.08.2024
[0 ] v 238 TGEHT HBTH 7 Rig TRER 23.08.2024
[ 1] srR 68 247 I HEHT =g g 23.08.2024
/ 12 ] SENIE 246 R AR e Wﬁ{g%ﬁg 23.08.2024
[ 13| W 68 257 GBI HB[ worr g 23.08.2024
| 14| v 64 9 YT HHTH Feerd ool qfT | 23.08.2024
TSE BRIEH 'ijﬁfl o, qrel
= j o4 10 qERl WAL W‘ 23.08.2024
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whes
e .. MG "R 4T 23.08.2024
&, 29 HaPT HAT e Rig 23.08.2024
S 21 GIBT HBTT wiyer #igh 23.08.2024
62 a5 TIHT HBTT g1 Rig 23.08.2024
62 45 YIHT HBHTT wiffe dur 23.08.2024
62 46 YahT W sprel) wreeh) Wit | 23.08.2024
22 | VS 62 46 BT TP TAE Fo TwHaAdt 23.08.2024
23 | TREE 62 47 qaHT BT fasfer Rrerg 2y | 23.08.2024
24 SUEIH 22 133, 134 qa@l HPTH giRar g 23.08.2024
25 | VTR 22 128 QT BT Tyre g quer 23.08.2024
% | TIME 20 130 BT BT SIS 23.08.2024
27 | SR 20 130 qaB] HEBTT W Rig 23.08.2024 |
28 | WS 20 130 gghT HBI sfwd darel Rig | 23.08.2024
29 | gHEIT 358 T HDT w3 Rig 23.08.2024
20 AU 355 qap] HBTH RGIERE 23.08.2024
31 | oS 97 364 qHT HBI faror wrferd! 23.08.2024
32 | gogTd 97 364 . gl "B TS FIferal 23.08.2024
33| g 97 364 qaT AHTH gfer pifeidt 23.08.2024
I;: ‘ g 97 364 g1 "B T B 23.08.2024
] 35 | g™ | 97 364 GaBT HEHTA 9 Eﬁrﬁ‘-l‘rfr 23.08.2024
[36 | o™ | 97 364 UeRpT AP YT B 23.08.2024
[57] Bl EL 364 BT BT i wferd | 23.08.2024
[ | To§ | 97 364 TeFpT HABTT AR BT 23.08.2024
[39 | TN | 97 364 LEcagicas TERTT BT 23.08.2024
{Tw ’ gogTt ’ 97 364 Crealecan gored wifer=l 23.08.2024
[a] TN | 97 364 TR HDTT TG BTl 23.08.2024
[ 2] T¥TEHN 97 364 qepT HH I TS BT | 23.08.2024
[a3 ] TP 97 364 DT T el rfor 23.08.2024
[aa | TP 97 364 TEHT T GeTdT Pl 23.08.2024
[as | FoET 97 364 UGB ADIH gHaq diferal 23.08.2024
[46 | FFET 97 364 TTHT DT o drferal 23,08.2024
[a7] qogm | 97 364 qaHT HHT g T 23.08.2024
[a] TGN | o7 364 BT T o Bk 23.08.2024
FB [ g™ 97 364 UqHT HOT fawy e 23.08.2024
[so] 3 T e 364 qaRpT HHTA Frfcles ifer<l 23.08.2024
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97 364 DT BT ST Prfer 23.08.2024
97 364 qqPT HHTT aifyer wifer 23.08.2024
97 364 YaEHT AT Xy Fiford 23.08.2024
97 364 BT BT el wfer 23.08.2024
8 238 BT B G T €Y © 23.08.2024
8 238 YFDT T o o Rig 23.08.2024
8 238 BT HBTH feehy Rig 23.08.2024
16 239 TaHT HBTH M= wEa 23.08.2024
52 366 T ABI yiex TMRar 23.08.2024
57 367 uahT HET W“q%ﬁ AET | 93.08.2026
36 368 YGHT HHTT e HG® 23.08.2024
31 329 apT HaT geroild s 23,08.2024
31 329 BT HHTA Trgarel <Al 23.08.2024
31 330 THRpT HEBT sfprely T < 23.08.2024
31 330 T A ohy e 23.08.2024
31 331 @ HBTT R ol [T | 23.08.2024
31 331 T HEH A qRAT 23.08.2024
19 332 qqHT HHIH S AR S 23.08.2024
19 332 YeRBT HHTH ™Y RiE 23.08.2024
19 332 qaHT HHTA AT BII AR | 23.08.2024
08
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' |, TINETS PR, T, Yt v srerary e e
mwmwﬂaﬁéﬁmww,m—wwmm, Prreft wffy, womm g
AR ST Tomm amm s ‘

‘:rﬂf‘cr\mr (Sierr) affrEm, 1986 @ arT 19(E) @ 3t A yars
D Hayg §

Tg &R 3Mudl i Rear wmar & R anvat wRiwm /e o o ARy e @ ek

IR & W 3 AR S B R W& 5.0, 680(A) Rt 20082012 1 Fifder wawrT,
Environment Protection Act 1986 UF 3 a9 Jifffedl o sl @ Rwg 21 gomr &) Afafea arm
&l FrRe Wiy grr forg o fiofe @ srelte A wafarer (diveron) s, 1986 @ uRr 19 (@) oo
g Al ST A ST W 5.0, 680(A) i@ 20.032012 @ BYWT 4 (6) D T MRw ¥
2 5 gard 2g PufRa /Y @ 0200 s srvig A seiexaer & wraferd § w@d serar a7 ufafafer
@ WEgd W SRy BIH} T U AR avl G o e wafarer (dkewr) aifafaE, 1986
(1986 T 29) ¥ 4T 19 vd RS a7 ARfEA & amrfa o1 AfFafe o @ e wfafa g

frmrgar s Farg araar gt

I hf:a / Village / Kszfa Plot No Structure Details Wf-l‘ﬁff / AT A ﬁ?fggé%
11 2 | 3 4 5 : 6 g

{ 1 I FALE ] 22 426 TRBT HHTA froas Rig | 22.08.2024

[ 2] =% | = 425 | UEHI ABH 5o e 22.08.2024
| 3] o= | 33 427 TEBT BT T Rig 22.08.2024
} 4 , RIS I 33 ! 428 BT HBTA gaHTET g 22.08.2024
[' 5 J ISE ’ 37 , 362 [ ki Wﬁlé’ 22.08.2024
l s | weE | 25 l 351 | 9 A9 yeele Rig 22.08.2024
[ 7] w9 | 49 | 346 | wawwem gded Rig 22.08.2024
I 8 , ;| ] 45 ] 337 [ GHT B oy g 22.08.2024
[s] s | 50 | 331 | wwwrwmem YT Rig 22.08.2024
I s ’ NISE [ 19 ] 329 qhT AP gort R 22.08.2024
bl I e ’ 19 ! 420 QBT HHT i g 22.08.2024
(2] % [ 27 [ 30 TTHT HHT - %1 RiE 22.08.2024
[ 3] e | 41 | 318 T AT AT Rie 22.08.2024
[ 14 ] s | 7 | 20 GGBT T s fRiE 22.08.2024
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—t
e o e ==
= el or - = Gmh’gffi’m#} ;2.08.2024
T HOT W Al 22.08.2024
18 | TEAS 1 817 YT W ae Rig 22.08.2024
L | g 1 825 YIB! HDHTH P Rz 22.08.2024
20 | SIgde 38 732 Leealicoc fermf 22.08.2024
o SRS 2 733 BT HHTH weene Rig 22.08.2024
22 | STEdST 2 735 qqHT WP yeee Rig 22.08.2024
23 | Sigdsl 84 752 TGHT HBH a Rig 22.08.2024 |
24 | SRR 104 754 I APTT efrer 22.08.2024
25 | SIgdsT 28 763 T HOTH wafear axd 22.08.2024
6 | emes | 70 513 YIRBT HEH T TRIE 22.08.2024
27 | R 70 545 Gl BT g RIS 22.08.2024
8 | wEdT 70 546 eI HEHTT 9 RS 22.08.2024
29 | SIEASI 34 190 aHT HHH 7R o faard 22.08.2024
30 | STEeel 7 69 U] AP s AT 22.08.2024
31 | SIS 128 237 kcealkicag arge g 22.08.2024
32 | SIgESr 48 417 T HH e A & 22.08.2024 .
[33 | wgasr 79 318 qapT AT HIT X 22.08.2024
{ 34 ‘ STgaS! 79 319 qqET BT T X 22.08.2024
] 35 ] SECE 88 346 qqHT AT HTET IM 22.08.2024
36 | g 50 347 T HEBT g7 Rig 22.08.2024
37 | SIS 101 294 qaHT HBIT arer R 22.08.2024
38 g 57 292 GBI HBTH geerra g 22.08.2024
39 | BIEdel 53 242 qqHT HDTT g fRig 22.08.2024
a0 | SIgasT 62 414 IR HBT wq RiE 22.08.2024
a1 | SIgEST 74 420 YT B - wl Rig 22.08.2024
a2 | SR 71 1364 LEcaRicag rTd A 22.08.2024
43 | T 71 1365 GPT HGTT A} TFAROT AT 22.08.2024
w | TR 71 1366 g TP o &R 22.08.2024
s | S | 193 1368 YGHT R <far =i 22.08.2024 |
6 | omEE | 231 2050 YHT AHTH T Aizh 22,08.2024
7| emE | 231 | 2016 YT HEH qelra T 22.08.2024
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_.%:” z@7

L‘*f__iw_r“'ﬁf__ 0 695 | o e
R — ] HBTH T Rig -
50 | e T e . . 22.08.2024
e 3 Je = Rig 22082024
51 éﬁ@'&’ 78 810 TP W 3
g Rig 22.08.2024
52 | gUGEHSET 10 97 e — :
. T R TeT 22.08.2024
52 | TeRe | 10 98 YT TP I GTeT 22.08.2024
| 4 | S | 9 99 QIDT HDT ”o*litj»e_w wigh 22.08.2024
55 | 9HEIEA | 86 361 YFHT G PRI A 22.08.2024
56 | qumHSE 6 364 GIHT HHT A wiEh 22.08.2024
57 | FEFHSET | 29 365 YaHT qHT Tferar arEh 22.08.2024
58 | SEFHSET | 25 368 TqEHT HHTT TS High 22.08.2024
59 | qgHHEE 54 373 REEAREAE ot 22.08.2024
60 | SUPHPET 59 380 BT HhT PEY AisharT 22.08.2024
61 | FUHHE 3 126 BT HHTT TERM AT 22.08.2024
62 | gaHHPAT 84 127 TaBT HBIT T A 22.08.2024
63 | FuETHE | 73 130 TRBT HHTH HeTell ATE 22.08.2024
64 | qUBHHIET [ 43 131 BT HBTH g fagt 22.08.2024
| 65 | g@@mmmar | 30 140 TGHT FDH TE High 22.08.2024
[ ‘6 | qamworar | a9 [ 142 YT B DT High 22.08.2024
| 67°| qaeamn | es 328 TG HBTT T High 22.08.2024
Las | T | 54 327 TFBT A A 3 22.08.2024
| 6 [ awmarar | 31 323 qqHT HPTT fovel Rig 22.08.2024
[ 70 | s ER 315 TFHT AT faree g 22.08.2024
71 | gawwwrE | 36 | 310 GBI HeBTH At gl i 22.08.2024
L?z l TaHAGET | 22 I 304 GFDHT HHTH BERART A 22.08.2024
|73 |awmwrm | 2 | 64 qapT HEHTT ST e 22.08.2024
TSl IRAITT, SRR
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@ _Way ¥

UAg &RT 3geny
%mwﬁﬁmﬁmméﬁmnf‘am/lm g AfRT W B s
ﬂEnﬂvﬁ‘\’Aﬁ- ﬂﬁq&a‘_ T SfeRgET W §.0. 680(A) fRlw 20032012 W PRY s
X Ironment Protection Act 1986 Ud 0 a7 APt & Py @ R ?}.l E'?Tfrr 3o Afafeg FI’Fi
mﬁ‘ﬂﬁl H:(fif[ g?r ferg g ﬁvhx @ el F qafmor (wieror) ARF, 1986 B urr 19 (4) w3
: ﬁ:?ff‘wtr%a STTERGET ¥Er 5.0, 680(A) R 20032012 & HRWT 4 (6) B waw wfew 27
| W%ﬁﬁﬁﬁaﬁfﬁaﬁuzmaﬁmﬁmw I & Frafers § w1 srerar aray wRRRy
(w;m; Z‘-{)‘G;r?ua o @;ﬁ:&r R am; R a arger gafazer (deer) R, 1086
9 HIRT 19 U9 [T 97 AfRfRell & sl gt afare i @ R wfafa grr

fFrmer fRftvra srad araer ey

I':L Village K;:a Plot No SFructure Details | saawal / 1—xard @1 1w Mmg éﬁm
: 5 2 3 4 5 6 7
1 ferarr 502 2230 T BT T TR 21.08.2024
[ 2 [ aferarr 329 2280 UqepT AP gl ﬁrg 21.08.2024
I 3 ‘ Afergr 259 2171 TIPT HEHTH femramy Rie 21.08.2024
| 4 | 3feramr 389 2217 | . UEw qHH W Ris 21.08.2024
[ s | sframm 216 2318 qabT TG ACNET Ris | 21.08.2024
6 | afergmr 38 2324 UgH] HEHH T R ' 21.08.2024
7 | ofergmr 362 2323 UGEHT ADTT sravr Rig 21.08.2024
8 | dferarm 351 2419 FEHT HGH IEREISH 21.08.2024
9 | wferarr 22 2534 qah1 HHTH gaad fig 21.08.2024
| 10 | Aergen 2 2534 YIB! HEHH wox Rig 21.08.2024 i
[0 | Wemw | e 1537 TIHT HHT et Rig 21.08.2024
I 12 I Aferarar 515 2536 YpT AT fQvammer e 21.08.2024 i
[ ] aRmm | = 2540 T BT Adrena Rig 21.08.2024 5
[1a | dmmr | 22z | 2500 T T 9y i 21.08.2024 ;
[ 15 | afmm o 2511 qaehT HeBT e Rig 21.08.2024 g
[ 16 | afermr 6 2541 qgH HHTH Hra Rie 21.08.2024 z
' 17 ' Aferarr 333 2542 qapHT HpT e Rig 21.08.2024
l 18 | afermr 470 2544 ECCaRCaE Fifda RiE 2082094
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‘.;;zf/; &

o1 .aﬁrmm :: < s
ok 25 20 .
22 '_ AR 116 22:§ e ‘] Wﬁﬁr “
= = L — {I 221'08,202_4J
20 | AfETAT j’ﬁ 1403 gamy HaTd ’ T%{ g [ 211.;820&
| v 72 1406 TGDT AP ‘ gg i ’ 31.08.20244,
26 | aferam 11 1407 E:: R l qgi‘iﬁ?‘ﬂ ' £ ;‘:md
Z = o 1413 Im; meE | :”i ::r: | 21‘0&22;9
e 1414 e LEAE] I ar"jr:é“r{ ( ‘ o g(
N 151 2445 e =% =
30 | ferErT b 2485 i =¥ 22:08‘2024
e - s WW 2?1!?2 R 21'03-2024
32 | Afermr s 2318 WW = 2 =
33 Sferamr o 2534 qahl "Bl g Rig o
. 21.08
34 22 ‘ 2 qehT DT ameree (g ey
M | s 534 o g R s
35 ’ ?h%mmT‘r f , 2398 i, BT i Rz i ’ 924
[ 36 | aferamr 352 l 2529 g1 HAT : Wﬁﬁ o
] 37 I Aferamr [ 404 I 2357 qefe] HPBTT e A o
[ 38 I fordrHn , 333 , 2547 g HEl T gl .].I...: Rie i
Fg ’ EERSIE I’ 333 ’ 2547 ki il HADI ‘ e E
w | gyidE | 288 | 1357 | qaT FEE | 7 Fi 2.08.2024
/: / e l 265 | 1361 | E :Z: | ;‘T?igz 21.2:22?
v I - . = 4
[z | qyrde / 1566 { EELgl | == e s s
[ 2| qyidE l, 268 | 1565 | - - " =
]I?: | g | ;11: | 1380 | EW ;ur:;:m —
’ a6 [ ggee | 1 | 1384 | WW = ﬁm’ o
I 4,J qyidE | 71 | 1380 | ez 15 ﬁiufr ﬁ{g .21‘ o
; I[ =0 = r . — Eﬁﬂlﬂﬁ{g 21'23‘2024
l 49 ! w [ g [I s ’ i T @W‘aﬁﬁ' .-21’03.2024
’ 50 ! ‘ I : = ! e =—hs frrer i 217 8.2024
e ED [“irse | e
" 52 | Qe | 297 | 1754 | o = =
53 | 33’?@% | 297 | 1754 | o v i =
54 I ‘ I 127 l 1754 ’ BT HBTT W ® ==
= ’ 12 ’ = I QBT HPTT Tl Riw 21.08.2024
? , = l B il ToUg Rig 21.08.2024
== = L 21.08.2024
= 21.08.2024
ey f 21.08.2024
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~

it 501 | v wom f yate fig [ 21.08.2024 |
82 501 ] YT ADT I o Rig 21.08.2024
58 525 I T W I i ?ﬁg{ ITE | 51.08.2028
177 491 [ g WA [ U iz 21.08.2024
129 527 { apT WHT , mgi? nﬁffirnggzrq, 21.08.2024
32 532 @ AT AfeT Rig 21.08.2024
61 IEGE] 110 560 TP HBTA i fiig 21.08.2024
62 foadt 142 550 UgwT N dya Rig 21.08.2024
63 fera 96 448 yawl AH fasr Rig 21.08.2024
64 faaat 174 543 I HHTH R Rie 21.08.2024
65 Raad 78 66 qaET T wan s 21.08.2024
66 | Rad 78 172 QBT T gerdl Rig 21.08.2024
67 facat 131 135 ST qPT afrg R 21.08.2024
68 ey 123 106 GaRPT THTH SIS M9 21.08.2024
69 | Reah 161 | 107 | a6 @ e i 21.08.2024
70 / s / 15 / 145 ) qgET HHIA SR Wmm? I | 51.08.2024
[70] Rt | 15 | 148 | vt weH Ry @ 21.08.2024
[72] ®aat | 127 | 147 | ww forg M 21.08.2024
[75] Ro# | 15 | 149 | v @ faemr M9 21.08.2024
I 74 { et I 62 I 159 f GGRpT AP STHRAAT <al 21.08.2024
[5] Rast | 26 | 163 | w1 @M favrer Rig 21.08.2024
[ 76 l faraat l 131 { 165 I GehT HaBTT T g 21.08.2024
[7] Fad | ma | 174 | v @ o fig 21.08.2024
[786] Masr | 92 | 180 [ o v Tal Miee Rig 21.08.2024
[ 79 l forerat { 94 I 182 [ UGB HBT BT HIG, 21.08.2024
I od I faaa l 88 ’ 190 ] qaEHT HDTH wrs e 21.08.2024
[oa| faar | 88 | 192 | v wem foretren Rig 21.08.2024
[s2| fmar | 28 | 196 | uawr wom et Rig 21.08.2024
I & / feerair l 116 ’ 200 I qgeh] AHTH weHl My 21.08.2024
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- AfafeT e gem awamo sl

qafaRvT_(ReTT) SRR, 1986 @) gRT 19() @ srerfa MRY GAE

& ey H

yag BRI Sm9aT i fsar sien & 5 s sRiew /e gonn gal Afafea s @ emrfa

aaRerd 8 S g AT W B SR W S.0. 680(A) Rsiw 20032012 % P s,
Environment Protection Act 1986 U4 ary a1 afframi & Fravl @ faeg 21 worn g&) afxafed

A B P SRR g R o fvky @ onere § waferer (dReren) siffrnr 9se @Y ORI 19
@) @ T AfaRT S @ JNET W 5.0, 680(A) R 20.03.2012 @ BIWT 4 (6) @ TEq
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o7 amwrs 3 sEevaEry & srfaa A 9l ’eaaza“r
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MEMORANDUM OF UNDERSTANDING

XLRI Jamshedpur was invited fo submit an Expression of Interest (Eol) to prepare the
Zonal Master Plan for Dalma Eco-Sensitive Zone (ESZ) by the Chief Conservator of Forests,

Wildlife, Jharkhand, Ranchi vide letter No. 48, dated January 11, 2021 (Annesure N

In response, Fr. Arrupe Centre for Ecology & Sustainability, XLRI Jamshedpur had
submitted its Eol to undertake the study vide letter dated March 15, 2021. Detailed technical

and financial proposals were submitted along with the Eol (Annexure IT),

Subsequently, the Jharkhand State Cabinet in a meeting held on February 24, 2022,
had decided to award the responsibility of preparing the Zonal Master Plan for Dalma Eco-
Scnsmve Zone to XLRI Jamshedpur. The State Cabinet also approved a budget of
Rs.45,00,000/- plus GST (Rupées Fody Five Lakhs, plus GST) for the project vide Letter

No.6/Wildlife-24/2021-863, Ranchi, dated March 03, 2022 (Anne.xum ).

Further, vide letter No.1500, dated October 10, 2023, it is desired that a Memorandum

of Understanding between XLRI Jamshedpur and Deputy Conservator of Forests& Field
Director, Project Elephant, Jamshedpur be signed to operationaﬁze the project (Annexure

v).
THIS MEMORANDUM OF UNDERSTANDNG is made on the 2 ofAugust 2024,

BY AND BETWEEN the XLRI Leadershxp Educntron and De'.zclopm:m (XI;BA.D), a Trust
promoted and managed by XLRI havmglts regtstered office at XLRI Campus, C. H. Area

(East) Jamhcdpur— 831001 Jharkhand (Whtch expression unless excluded by or. mpugnant
to the subject shall mean and include its successor-in: office and permitted assigneés) as the

FIRST PARTY
AND
Deputy Conservator of Forests & Ficld Director, Project Elaphnnr Jamshedpur is

authorized to enter into this understanding on behialf of Department of Forest, Enivironment
& Chmare Change, Government of Jharkhand, Ranclu, hereinafler called “I}CF & Field

iject Efcphanr Jamshedpur” (Which expression unless exsiuded by or

Dzrector,
-office apd permitted

repugrmnt fo the subject shall mean and include jts suceessor-in
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assignees) as the SECOND PARTY.

A. SCOPE OF MOU
a) The overall objective of the project is to develop a Zonal Master Plan (ZMP) for the

ESZ of Dalma wildlife sanctuary, The ZMP will strive to strike a balance between

the ecological security of Dalma WLS, and the economic development and social
well-being aspirations of the local stakeholders while leading to Sustainable

Development in the region.
B. NOW THE PARTIES HERETO AGREE MUTUALLY AS FOLLOWS

1. ROLES/ACTIVITIES

Roles and Responsib{!iiiu of XLRI:
& XLEAD will prepare the Zonal Master Plan in consultation with all the concerned

State Bepartmsnts mchfdmg, but not limited to, Env:mnmem Forests and Climate
Cbange Urban Development, Tourism, Mumclpal, Revénue, State Ground Water

Board, Jharkhand State Pollution Control Board etc.
b. Further, XLEAD proposes to conduct extensive stakeholder consultation with the
villagers in the 136 notified villages in the Dalma Eco-sensitive Zone and industnal

units, quarrying and mining etc. with a view to integrate stakeholder concemns info

the Zonal Masre,r Plan.
Roles and Respounsibilities of the DCF& Fleld D:rectur, Project Elephant, Jamsbedpur

a. Providing access to remote sensmg, and GIS facilities that are avmlable w:th Che
Jharkhand State Forest Departmeﬁt.
b. Provide contacts and ﬁzcﬂitate meetmgs with the State ministﬁegldepérhn.ents and

with other local stakeholders.
c. As the project is of sensitive natwe and might face antagonisni from sbme of the
stakcholders, -ensure full cooperation and support from the Jharkhand Gnvernment

and Jharkhand Forest Depaﬂment.
d. Extend full cooperation, and provide necessary permissions to aceess all parts of the
eco-sensitive zone for the projecr personne} during the fieldwork phase and in the

_ pmcmcment of topographic sbects, Rcmotc Sensing data efc,
e, Wiile the DCF & Field ‘Diiéétor, Project Elephant, Jamshedpur shalf facilitate the
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above-mentioned activities or processes, the costs involved therein shall be bome by

the First psrty

2. RIGHTS AND BENEFITS
XLEAD and DCF & Field Director, Project Elephant, Jamshedpur shall be jointly

responsible for the storage, protection and preservation of any data and intellectual
content, or property generated as part of the development and delivery of the said project,
The data, stakeholder perspectives efc. collected / gathered during the project period will
be used for preparation of the Zonal Master Plan, Further, the 1% party will have right to
usc the data, stakeholder perspectives etc, to publish research articles, case sfudies, and

other academic outputs after obtaining prior approval of the 2 Party,

3. DURATION

The MOU shall be valid for a period of 2 Years from the date of signing, as per the :cngaﬁve
timelines depicted below:
r Activity !
I Initiation of the project ;
)IHiﬁng of research personnel
Finalization of data collection
protocols, acquisition of Toposheets,
RS data
, Field work, primary data collection
I Data collation & Analysis -
’ Preliminary results & Initiation of
stakeholder consultations
E.xtensive smkeholdcf cohsultatiqns,
inter-departmental consulfaﬁons, filling
data gaf__:s, draft report
Final drafl report, final report
lﬂep'aration and presentation

- (6 months} [t months) (4 ‘months)

l
l

Phase IT l Phase IIT Phnse v ’
I I
l l

Enher party is rree to terminate the agreement by gwmg two months of notice in advmce In
the event of termination of the agreement dueto valid Teasons, the nghts and ohlrgauons of

the partiés shall be settled’ by mutual discussiori,

e
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After the initial 2-year period, the MoU may be renewed yearly depending upon the progress
of the project, its impact and on terms mutually agreed between the Parties through execution

of a rencwal agrecment.

4. COMMERCIAL TERMS
8) As per the approval of the state cabinet (Annexure 1) XLEAD, XLRI Jamshedpur

will be paid Rs 45,00,000/- plus GST to cover the costs involved in the execulion of

the project.
b) Under this MOU, the payment schedule is agreed as under:

1) Upon completion of Phase I and submission of' a draft progress report by the
Ist Party and its approval by the 2™ Party followed by submission of final
progress report by the 1% Party: Rs.9,00,000/- + GST

Upon completion of Phase IT and submission of a draft progress report by the
Ist Party and its approval by the 2™ Party followed by submission of final
progress report by the 1* Party, but within the financial year 2024-25:
Rs.13,50,000/- + GST

Upon completion of Phase III and submission of a draft progress report by
the 1st Party and its approval by the 2™ Party followed by submission of final
progress report by the 1¥ Party; Rs.18,00,000/- + GST

Upon complehun of Phase IV, and submission of a draft ZMP report by the
Ist Party and its approval by the 2° Party followed by submlssxon of final ZMP
report in seven copies by thé 1 Party: Rs. 4,50,000/- + GST '

All payments should be made in favour of XLRI LEADERSHIP EDUCATION AN'D

2)

3)

4

DEVELOPMENT.
It is understood between the parties that while the 2% Party is committed to falfl its

pbhgat:on to make periodic and nmely paymeﬂts fo the B pariy the 1% pany is'
committed to’ fulfill its obligation to make progms and subnit penudgc progress

reports.
5. comnmmuw

a) During the tenure of the MOU, both the parties will maintain strict confi dcrumllty
and prevent . dxsclasure of any or all the mfonnatwn and data cxchanged under the

scape of this MOU for any purpose other than in accordance with this MOU,
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b) Bd:h the parties shall bind their respective personnel who come into possession or
knowledge of any con_ﬁdenrial" information not to disclose the same to third partics
without written zipproval of the disclosing party or use such confidential information
for any use other than intended under this MOU except for Forest & Wildlife

Management Purposes.

©) Further, both parties shall put in place adequate and reasonable measures to keep and

store confidential information secure so as to prevent any unauthorized use.

6. TERMS OF UNDERSTANDING, AMENDMENT, RESOLUTION AND
TERMINATION

a) Amendment in terms and conditions can be made, But no amendments or
modifications to this MOU shall be valid unless the same Is made in writing by both
the pmtes and their authorized representatives and spcc:f' cally stating the same to be
an amendment of this undcrsmndmg

b} Aftet this MOU has bccn s:gned, ull earfier preceding understaudmgsr‘ negotiations
and correspondences pertaining ig it shall become null and void.

cj Two signed original copies of this MOU shall be produced with one to reside with

each party.

d) Neither parties shall be held responsible for non-fulfillment of their respecuvc
obhgannns under this agreément due o the sxngcncy of one or more of the force
mnjeure events’ such as acts of natural ca!ammes war ﬂood ea.rthquakes, stnke, :
lockdown, cp:demlcs, riots, ctvil oommotxon, ‘stakeholder antagonism, m:stunce to
fieldwork, non- cooperanon etc.

7. DISPUTE SETTLEMENT

CCF (Wildlife), Govemmcntof.lharkhaud, Ranchi will resolve any daspute in a spmt

;
of independence, mutual reSpect, and shared responsibility -and :ts dec;sabn w;ll be %
binding on both the organizations. CCF (Wi[dhfe), Govemment of Jharkhand, Ranphl i
will also act for mediation or arbitration for dzspute resolanon between the 1" party ;
and 2™ party. '

8. GOVERNING LAW

N . ¢

Thls MOU shall take effect in accordance with the laws of Indm and subJect to the - ?
Junsd:cnon of Court at Jamshedpur or the High Court of Jharkhand, « _ ' ¢
{

5 !‘

1
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SEAL OF THE PARTIES

IN WITNESS WHERE OF the parties here fo have signed, sealed, and delivered this
agreement on this day, month and year written in the presence of:

XLEAD

2 Bons, XLEAD

........................................

Signed by
DCF & Field Dircetor, Project Elephant,
Jamshedpur,  (Department  of Forest,
Environment & Climate Change, Government of
Jharkhand (SECOND PARTY)

@A‘t—-{&,‘éﬂg M&‘PM‘, Jamshedpur |
2. N, fr8 eistand.... nshedpu
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Chier Conserva tor of I I‘orests, W:Idhfc, errklm nd, Raxzc;u.
Van Bhawan, Doranda, Ranchi~g34002

& o eemail: cefwilditfe@gov.in, Tele Pax No, 0651&2436355
LetterNo.: ~ 48 Dated : 1 Iﬂb!rzdai
. XLRI= xa\fl_ﬁ':SChoﬂl of Management '

' ﬁf%ml@?&%& 08

: Ciredit House Area
Bast Jamslzedpnr-SB 1001

The Dalma Wildlife Sanctuary is ove of the most important Protected Areas (PAs)in
the state of Jharkhand. It is home to the Asfan Elephants, besides, some of the most endangéred

species like Mouse Deer, Indian Giant Squitrel, Python, Pangolin, Setpent Eagle étc. The sanctuary
i-perennial streams and forms an important

- Sir,

has a well knit network of both perennial and semi
catemcnt for Subarnrekha River and Dmmu Lake. Sinee it is necessary to conserve and protect the

area around he protected arch of Dalmq Wﬂdl'}f& Senctuary from ecolcgt{:al nd environmental

point of view, the central government has notified an area upto 5 kms from the boundaxy af the

profected area of of Dalma Wlldl:fc Sancfuary in the Stafe of Jharkhand as Eco-sens:tfve Zone (ESZ)

in the year 2012 vide S.0. No. 680 (E) dted 29:03.2012 ( Annexure-1). :

Pursuant to the above notifi caﬂqn, itis desired that a Zonal Master Plan (ZMP) for Dalma
Eco-sensitive Zone be prepared in such a manner as are specified under the Wildlife (Protwnen) Act’
1972, the law relating to town & country planning for the time beitig in force in the state of‘
Jharkhand, the forest divisional worklng pians and the guidelines issued by the central govemmem
from fime to ume ;

Declaration of Eco-sensitive Zone has 'broz’ight- about one of the most significant changes in
land use policy of the State as listed sotivities in ESZ notification respectively full in “prohibited, |
‘regulated’ and ‘permitted” activities, ZMP would, therefore, concem many departments including, |
Environment and Forests, Urban Development, Tourism, Ruml Development, Water Resources,
Energy, Agriculture, Pollution Control Board etc. and shall be a reference dooumem for activities to
be carried out within the Eco-sensitive Zone, ]

In the above coritext, the Depanmem invites proposal from your organizatmn for preparation
of Zonal Master Plan of Dalma wildlife Sanctuary, The ZMP shall be prepared in consultation with
and" fnvolvement "of various concened departments under the sipervision of the Monitoring -
- Comuittee headed by the Carmmssianer of Kolhan Division, Chaibasa. Needless to say that °
preparation of the plan shall also involve expert inputs from various speoialized institutions/
mdmduals wmqh shall be the responsibility of the project proponent, ;
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your Instltutelﬁ)rgamgntlon may lika to sybmit a detailed project propcrsal for prepamﬁun
‘of sz along with bl%dgefﬂd’ rcqufmmem and time period of completion for conxfderaﬂon by
compelent duthority. Draft gmdehnes farprcparatwn of ZMP for ESZ atound PAs received by the
Bepmment from Wlldlifc Insnmtc of ]ntha. Dehradun Is attached here with (Annexurc-z,}
Relevant: materials ezc may - also be sourcq:d from the Internict, Since no ZMP has been prepared
fmd dulg § _m:honad by the compctenl authomy; the work shall be one of its h:ﬁd snd may show
the pmh-fé}'prcparal&m ofnther ZW& with wz;pect to various 1875 iotifi éd il aoross i?té gouritry.
It niay be noted th=t aiere subtiziésion ofihc detailed projeat proposal may not be degmed ay
aceeptance or otherwise of the. pmposaI and ¢ any decision of compétent authority in tHe régard shall

- hg findl.
Thanking You,
fnr[hﬁ)iiy

Encl ; As abiove

Cmef ConServa% rnil Wsﬁ

wudnfe, Jharkﬁand, Rancm
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To
The Chief Conservator of Forests (Wildlife),
Van Bhavan, Doranda,

Ranchi -834002 Jharkhand March 15, 2021

Dear Sir,

Subject:  Proposal for Preparation of “Zonal Master Plan for Dalma Wildlife
Sanctuary Eco Sensitive Zone’

Through this letter, XLRI Jamshedpur expresses its interest in preparing the
“Zonal Master Plan for Dalma Wildlife Sanctuary Eco Sensitive Zone”, A
technical and financial proposal for the same is being submitted herewith for
your kind perusal and necessary action.

Please let us know if further details or clarifications are required.

Looking forward to hearing from you soon on the way forward.

Yours Sincerely,

(Tata L. Raghu Ram)
XLRI Xavier School of Management Jamshedpur

|
|
i
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